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True Typed and translated of Legend/Index
Labels on Right side

Pavinkurve Village

Area which is land formed by river
Honnavar Village

Kasarkod village

PN E

Legend on Left side

Pink square - This color is used for showing Pavinkurve village

Red square - This color is used for showing Honnavar Village, Mallukurva
Green square - This color is used to show land formed by the river.

Light pink square - This color is used for Kasarkod village

Port area shape : 93 acres of port area shown Survey No 305, Kasargod

ok wbdE

Signed by: Assistant Commissioner Bhatkal Sub-Division
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1 Uttara Kannada, KARNATAKA.

1st Edition 2010. Price : Rs. 50/-
CONVENTIONAL SYMBOLS
. . . . - 20
Express highway: with toll; with bridge; with distance stone . . . . e —_—
Toll

Roads, metalled: according to importance. . . ............... [— —
Roads, double carriageway: according to importance . . ... .. .. — —_— e
Unmetalled road. Cart-track. Pack-track with pass. Foot-path . . e =

Streams: with track in bed; undefined. Canal . . .............
Dams: masonry or rock-filled; earthwork. Weir. . . ............

River: dry with water channel; with island & rocks. Tidal river. . .

Submerged rocks. Shoal. Swamp. Reeds . ... ..............

Wells: lined; unlined. Tube-well. Spring. Tanks: perennial; dry. . C/:)
Embankments: road or rail; tank. Broken ground. . . ........ .. w7 @,
T

<
Mo e
ceac

Railways, broad gauge: double; single with station; under constrn. e e ._:m_. ——

HS
Railways, other gauges: double; single with distance stone; do. . 20

Mineral line or tramway. Kiln. Cutting with tunnel. .. ..........

« ™,
&

Contours with sub-features. Rocky slopes. Cliffs. . ........... \%
Sand features:(1)flat. (2)sand-hills(permanent). (3)dunes(shifting). - ™) R (O]
Towns or Villages: inhabited; deserted. Fort. . .. ............. E:g
Huts: permanent; temporary. Tower. Antiquities. . .. .......... ‘:IE.D Gaur
Temple. Chhatri. Church. Mosque. Idgah. Tomb. Graves. . . . .. . a H a o
Lighthouse. Lightship. Buoys: lighted; unlighted. Anchorage. . . . A ri~
Mine. Vine on trellis. Grass. Scrub. ... ....................
Palms: palmyra; other. Plantain. Conifer. Bamboo. Other trees. . © &1 == Uove &
Areas: cultivated; wooded. Surveyed tree 8
Boundary, international. . . ......... .. o o . — o o o—
. state: demarcated; undemarcated. . . ... ... ... ... i —.— —— X —
. district; subdivision; tahsil or taluk; forest. . . ... .. .. O n— ——
Boundary pillars: surveyed; unlocated .................... ] o
Heights, triangulated: station; point; approximate. . ... ........ A200 .200 200
Bench-mark: geodetic; tertiary; canal. . .................... .BM63-3 .8m633
Post office. Telegraph office. Overhead tank. .. ............. x t
Rest house or Inspection bungalow. Circuit house. Police station. & " 4]
Camping ground. Forest: reserved; protected i : RF PF
Spaced names: administrative; locality or tribal. . . ........ ... KIKRI NAGA
Hospital. Dispensary. Veterinary: Hospital/Dispensary . . . .. . .. D -+
Aerodrome. Helipad. Touristsite. . .. ...................... @ (\?-4:{‘,
Power line: with pylons surveyed; with poles unsurveyed. . . . .. )
REFERENCES

CP  Cashew Plantation. C & EP Cashew & Eucalyptus Plantation.

EP  Eucalyptus Plantation. NH 17  National Highway No. 17

MF  Minor Forest. NH 206 National Highway No. 206.

NOTES :-

This sheet has been compiled from 1:25,000 survey.
Heights and Contours have not been shown.

Undemarcated portions of forest boundaries in this sheet have been entered from 4-inch scale forest

maps corrected up to 1977 and have not been departmentally verified.
Wells are numerous in this sheet; some have been omitted.

Numerous stone walls less than 2 metres in height exit throughout the sheet except in jungles.
Huts are numerous in this sheet; some have been omitted to bring out their relative distribution.

The territorial waters of india extend in to the sea to a distance of twelve nautical miles measured from

the appropriate base line.
Betelnut trees are shown thus.......... ?

COMPILATION INDEX

Projection - UTM Datum - WGS 84

Magnetic Variation from True North about 1% West in 2005.

(Decreasing by about 1" annually).

500 mto 1 om 150,000 2emto 1km

Metres 1000 590 0 1 2

A. Surveyed during 1976-77. Updated for major details durng 2005-06.

BT H — =

For further details about this map, please contact
Director
Karnataka Geo-Spatial Data Centre
Survey of India, Koramangala Il block
Bangalore.

WEBSITE - www.surveyofindia.gov.in

3 Kilometres

Hn?ggfn V] a

22" 30"

e Lo

s

RS P
~Gudankatte

INfO R _EO"R'-'E‘é T

INOR FOREST

o
74 17°30" 30
o
14 F s
30 : P
MINOR FOREST Open b 30
: scryb Dense mixed jungle Q \(_\\\
floodeds Dense rm\/)(ea’ Jjungle ) @ é\b@:\b\
loSep) 4 = =% ] Sommmmm) sman \ " 9\‘/0&’0
. ER VvV E’D F (o E TN g &
i, %. cp 1
4 T
Sluic! /i,i\ % NiTk Q
Via N\ = &
S % BT ATS ¢
Prawn Farm Fa /dy/ uig/see ! / NS ‘\5\1
(Usually ﬂaoded{ ’f 4 i “\Ford (Nov to Jun, . (\g@)
3 - ) > Fairly dense mixed junglé. EP i P
CTTIURNLY { (| ce
"‘»ﬁ“é‘ Masurkurve ; N : - i
_‘ 2 TRy A /). 1 3 orest Checkp Polig
1 & Jery) P j oY ense hAoKde] R k y \g*
- :I"T' scrub . /K 1
< g ¥ > \ Kalg T WV@M
/ i ] J 3
4 ‘-t;( " Open scr T NN #on o pap CTROPSHFO)
v\ 5 i ik
o e = il valli <0 | Ferty A inpattapa
,S’/ 1 o/ B ; y/ £t =N Y A ountry bo;
% ¢ “\\(\ » (2%?. am/iad Hakkal 9[5[_ > Bogrib
‘ ¥ & . . L Q:m o ,. ‘
) R
ehil gﬁrameshvan@evasjhan ﬁ: 0, 5?5’?/’@2’%; T: Ti_
T f}’:‘”
r v J
Edged rocks*- 4 o L%/A
en mi EN
...... Jungle (é/
= %
A k. A
2730 1a ) 27 30
2 MTA
c INOR/FOREST :
...... Y l’
AT LGP ) Open 'scrub
00 ] TI wl >y
Submerged ;ocks o HarkZde
/9 o 1
.......... 1 3 \ ring
757 i o o @
f/: A Fairly dense‘mixed jungle 'l}
o, - o Qpen serub—" Y AE % o
Snail Rack @ 25 D r - s
R, - B 0 . F A 4 e 9\6
B PO . ¥ . X - ; ) ixed jungle
2 4 Menk Q | o ru/r i )pen mixed jungle 5
Edged rocksxx% - Open scrub et h
& .y A% b 3 gn
g /= mg A o 0" 3 ) - ) LN %
? y 1kérT -
A M mixed jungle = A
Rock ribs‘wﬁ)ﬁ i Operiserub; RES T if ¥ Jungl
Lfgx Sheftrock . .. 0 = B +{Vaj Gudda, )} osad“(m
N o N Alav. //'¥ Y Ji Open mixed \ H
X S i i/t : D\ Jungle
- 4 T, g SN
) Opensm'/‘;(ed : jle O 7 S >
P 5 i k
o
n7 Dense mixed jungle
* ] . e
1o e : ’ F a5 | Faityera - . ‘ MINOR FOREST
] X ) :
Sheet rock _Mud @ Kanchi Devasthana sere ) Nellikerr
5 7
i . y@,,f‘/ 1L A .
25 Kumta Pomﬁ;z AL, 3 o ] Dense strub .
Edged rocks aterite quarries ; Devasz‘hana : { Wil VadE " 25
e TR " 2o . o8 . &
- : J5 AL Dense ad jun,
1 gt Ka/ker/ ... Shee} rock. ‘IT‘ / i -
ET‘; : L% 3 ;/ / op ,D REST R -
dr L :
4 Lateie 947 Misri Gudda P o
£ o
- ‘{@Q,
. &
%
40“?‘ /z%

: N
‘o e\w scru xed Ji \{Q‘
ol “p { Derise mixed jungle &
" Q
0&;}‘
RS
Agrabal
.p rekol
! ’\\&\
478 Q@\
@
el
V o — Y
ebanker// cP 22" 30
! . Deyarbodi
R - 5 & i
ST e WIGEs R <
. 'Hallimdle
-

- ”/Ea/'r/yﬁfense
&\ mixed jungl
u l(?l7f / i |

20

rerereernbentints

% Open scrul

ne.

Centig. Open scrub’

7

Kelginkeri /
. B\

8R FORES

lari Gud

. 0N

"//‘kB

Q = & ///
) - 7t sy

MiINER FolregsT /8 ‘

MIRFG R ’Fﬂ())REST

fofe quarry

[} REA .
aQu
kol
< L Devas'fh@g

s i (Feb) w0
Open scrqu

L)
= {MINOR FOREST

Dense mixed juagle”

MALA

RESERVED

Reproduction in whole or part by any means is prohibited
without the written permission of Survey of India, the
National Mapping Agency.

( C '\ GOVERNMENT OF INDIA COPYRIGHT, 2010.
U

~ - 0pe SC b T II # kv
; ,f los. j: E salakod
g 1 km
L/ : 2
¥ ; Opén scrub
ORSFORES T Y
L 0 0 S5
( o (0"’6//,;] : o Joen scri
WL A | Gersoppa
I ¥ A | 25km
b SN Bangajore
\'d,' 424 km
4 = 3 1" P e
17 30 ) Y Py 17 30
W Porest ch 5 apA
N " [
ol 2GS,
// . " B
= = |Open scru : . \
SFAECOlge MIINOR T /5 A . Open scrub
B N Al 1 71 P
IT‘ FOREST . Q%TTT¥?T = ?Tﬁ 1INO R
; us ~ | 1 f?f T DY T T REST
CpSTom . By o,
" Simi & DRSS Fergy. (Country, L 2D
2% Fish curing yard ,m,';fo;, & : 1:%% F 4 é;% U‘T
Hm Kasarkod e /I/landa/ku 'P
'g% i asarko e Rounded rocks > - ool
N\ &P ety e
v Y K el ] v iy
e S I
6 g /S'Iq < ¥ 33
QqL < TTT‘T 1.3 6
ud T3
AT
Vi ) Mud o :
Yy Mud §{ 3 e/
\ e
\\\Qs Kiala
. DS X -
2\ § 5y [Ferry R‘Ii T B ONAVAR
Pl 5 Chimney . Country b ¥ 1 M s,
XY : o Factaries i'.ﬂ’[ (Country boat) J:LDeva{mote (Caujﬁrg aai?'ﬁ ; 34,,/5\9190
2 MRl %?&g/(asarkoo’ .
B AW E R ) Rl g
dae N
X Cmyina and oA
a0k Brantatio
A YR
T Yixii .
LR 14
15 o o -
. . . % 75
74 |15 £ of crEENWICH “30” o, % % -
o 17 30 C 22 30 E % %% o 30
c‘@) %,
REG. No. -SPG D'10 (K taka GDC-1:50,000)- .
© (Kamataka ) YT 7 FEdE # T I, PRINTED AT THE SOUTHERN PRINTING GROUP OF SURVEY OF INDIA.

Published under the direction of Surveyor General of India,

Survey of India, Hathibarkala Estate, Post Box No.37, Dehra Din-248001 (Uttarakhand),
Department of Science & Technology, Government of India.

(o))




ma Welcome User Login  Enl Hil Tal T g 4

Indian Geo-Platform of ISRC Mational Remote Sensing Centre T |iI3TT




_-Search.: 0 aq A x _ BANDEHALLA wotssves
2/2003 N P : _ gl s
1

CIOTL T Db

1985 2022 el ¥ :

Get Directions History S . : 2 - 4 oy *
- - ¥ e

Vittal Rukumayi Temple i - =1

' - Sharavati River Bridge

ex: pizza near NYC 40

Honnavara Port

¥ Places &
v == My Places g

v &3 Sightseeing Tour
Make sure 3D e o

Buildings
+ 18H Start tour here
+ The Eiffel Tower

Located in Paris, France &
+ Christ the Redeemer
Located in Rio, Brazil

- n
5 1

| Tonkall eteot &

v The Grand Canyon S — . ;

Located in Arizona, | RE. —— _ i . e BN g | P _

9 z g g, P ™ - “ — W L o, \ 4 i AM qu_n_gral.’l'.rfmmg . Kasarkoda aa;ddﬂrad--._._ .

v Sydney Roshanamohalla 85
New South Wales, i
Australia

+ St Peters Basilica

B (+]+]

¥ Layers

-

A
e
ﬂ.
3

Primary Database
& Announcements
85 and Labels

v [E Places

= Photos

I Roads
~ @ 3D Buildings

ﬁ Weather

& Gallery
- [J More

Image © 2022 Maxar Technologies
Image Landsat / Copernicus

Google Earth

Imagery Date: 2/26/2003

Without road layer

14°16'44.62" N 74°25'23.24"E elev Om eyealt 2.02km



- = L T |

; Search.. e @ X X

_ 2/2003
ex: pizza near NYC 4CI I LTI T M  —
1985 2022

Get Directions History

¥ \ 5
| sppperi— p it i
wafittal Rukumayi Temple /V"—'

Google maps "Roads" checkbox when selected will display |
road information as on-date. Even images of previous years:”
oo

Sharavati River Bridge

¥ Places
v My Places

7 Sikinoning Lour will carry current road data if selectedv:.\ﬂe(‘.,aaaga“‘““
Buildings :
S s Honnavar Port Road was added by the proponent in
¥ The Eiffel Tower 2022 after the construction of impugned road work started.

Located in Paris, France

+ Christ the Redeemer 9
Located in Rio, Brazil £ ‘ Rropos 'd-._ewonnavar Port
+ The Grand Canyon / o

Located in Arizona,
USA

+ Sydney
New South Wales,
Australia

+ St Peters Basilica

B (+]+]

¥ Layers
Primary Database

A= Places
I Photos
P Checkbox
G 3D Buildings
ﬁ* Weather
%% Gallery
—
3 Terrain

Image © 2022 Maxar Technologies
Image Landsat / Copernicus

Google Earth

Imagery Date: 2/26/2003

With road layer

14°16'34.45" N 74°25'43.41"E elev 4m eyealt 2.02km



‘ x : 3 L ; = ‘ . & z S a Xk i—- i ‘o‘ S :
200 SR G S e S e R R K h
o & g abt EA P : N
T3 1 .. T » P om . Sl Sl LR 38 W30 I « P
2022 q‘:‘i’-":% ~ 12!' p , e : £ . N ;:.- =
e Vi L " o - = Lr : 1 r‘ ."b“ 3 . - * & N - 3 . _"\. b’ = : i l"k_ -
r?;.-;;-' ;j*'; < ' FI . s ; SN TR = _1 s _‘_-.’:s* i .- T,
o g Y O’ ; 'F. - ) ; LY ';- . £ “\i i b- 2 .‘.'!--‘)}
F: % } A y : MSHAN‘TI NAGAR 5903 dr{:P‘;:;hml NarayanDeva Sabhagraha — \B' j,);' N o
,'%. >4 J € Vittal Rukumayi Temple 2 B ; o, * . Ishwar Temple N .
o X A 1 - - a; = .
(O g . ¥ 4‘;‘ . Honnavar Ma‘mdd > -
BANDEHALLA 2rod®3w*e - ; TN N ¥« ' .
ke
¥y 7
o

L Proposed New Honnavar Port

-

Sha

et

: 20
Rlv.er Badaga“\ and S“‘a.“a.\l

; s g, - .
7 SRR A 4 2 W .,_',“"f'“ ‘r;l*‘* HONNAVAR Port Private Imtd
2 " 1 b LS ‘ & :
: or X €3 443.% L i : .
i e i
J . - -
'S 2 ‘ o &
- "RAZ]‘ﬁ(;l SEA FOOD L . _
't’-?u’ tl sy i t . ~ ;5; X l ] -'I"l
%9 : ) .33
b . . ""na-h“ L . i
‘ . : o 3 K M General Trading “Tonka.l aﬁmoﬂ =4 - =
‘ i " g y 3 : L : : 9 > - «}
! ’ _ ‘

S e

P -t e X : | Kasarkoda &2
, o il R Bl ' Yy <Y Kasarkoc
’ : gL DAY 3 kM # 4
: ' 5 . ' | Image/©)2022 Maxar. Technologies & 2
¢ 1 ¢ 7} : s %17 _ . “Ros
§ ' -~ § i : ] _ 5 A “t $
£ TR LA of v R N _,oo arth
’ d ¢ 4 L 4 fr‘ i L



‘;;2015 , P
| | D b ¥
202208

-] - - 4 . \--'h.__ ru
® 3
: Jain Jatakeshwara Temple
o
" .
' »
A 8 . v %‘\
1 ¥
’ Fl
-« - ¢ _"* e

e TAL

gt > L d ., Jo=0 a.acm m‘mzﬂ.ﬂ:iﬁ

K»M'teneral. radln

I|!‘

.*!-

4 StZ'MilagIFes Chapel cr

B 0% <

-~ L Y " -t
. - I i
e P > ¢ g v e
; ’ {-¥ ._ , '
2 s BHordn oo eina)



a x

1/2015
1D b
2022

4 Lalitha Shop

- ,j.pv"”-"l_':-é s

b e ~ :
3= 20500 HOoh TS - o
=4 J e 4 .
[ - " .L ';-. - - 2
- "’ 1' - o adiag 2 |a
1-;‘\_-_ - b J‘. .l - 2
'-‘,‘St. Milagres Chapel -, ~
T - 4 -
)

L

™




Y
2/2003

. gvittai n..!@. Temple

4
1985

Sharavati River Bridge

nnavar Port

Image © 2022 Maxar Technologies
Image Landsat / Copernicus

Google Earth

’D‘ 1985 ‘ Imagery Date: 2/26/2003  14°16'12.95" N 74°26'40.43"E elev Om eyealt 2.02km ()



-uh.n-‘..-“..""“"‘ Meis . o

B Q@ A x | : BANDEHALLA esolmwses .
12/2004 ‘ = S \\
4 T T Db : = . e \
1985 2022 . & e
- ‘ s o _rf. L /)-‘- =
® \ i FE S -
r‘& ~ vittal Rukumayi Temple ' IR,
E = \ i Sharavati River Bridge
""" et 2
5
o
28
\‘a“ "“ —
« ga029” (]

. !PL oposediNe ew,Honnavar Port
l‘ “'\-“‘

—
F

Image © 2022 Maxar Technologies

Google Earth

1985_5 Imaaerv Date: 2/126/2003 14°15'54 12" N 74°25'EA 49"E elev 2m evealt 202km )



kumayi Temple :
L $Sharavati 'i(gr Bridg:
i & o) /2010 ;
. — -— | i~
- IL_JI : b | )
&c\ 2
B
&
o
S
2%
.\3‘\
A
2029
et ®

‘.&k ,\ 18
*@ _

Kasarkoda
.Kasarko 0

Image © 2022 Maxar Technologies

Google Earth

Imagery Date: 12/15/2004 14°16'40.09" N 74°25'43.11"E elev 1m eyealt 1.88 km C}J



BANDEHALLA erod@ese o o e EERRRR X o _f

. - o
| 3 N - ;:“‘* Honnavara Port
- L BT
/ e ,’J - £ )—.-m =
"5 Q T . "__'_"_(__j__”‘ ,..b-"
_{'r Vittal Rukumayi Temple ok
)
L
#’b
ot
2 .\?;.\6
52@39

onnavar Port
—— -

y

-

Image © 2022 Maxar Technologies

& 1985 Imagery Date: 12/15/2004 14°16°'34.45" N

Sharavati River Bridge

Google Earth

74°25'43.41"E elev 4m eyealt 2.02km O



3 & Vittal'Rukumayi Temple

T

; b
I! 3
. A fa _?
. 1
] .
A [
Ia? i
f L
L
. : 2
-
r
i
4
'
A ’
v i A
] ‘ "R
1
1
- 4
! :
- 3 v I:'r
- i LY

%1035

3

————a

PI‘ODOSQd New Honnavar Port

o

_.,_L__.’ —— -

41/2015

= 2 ——e

e L -q.‘ — ‘I i = Sharavati River Bridge
T NN ~
. =
o’*’c\
o
57
A
i (AT a5
T ‘?$ - 3¢°‘,‘\
2%
Bada@

X b 3 \§

M ~ ‘

- _v’ | , i 3 -

Kasarkoda sodend
Roshanamohalla dsme

. 1 i b " I .
[ ' o
r y & ’ e
1 LN
4 h ‘ . . ’ L : i ' .
) 3 i " %
L " % 4 (PR ]
b {'p_ % ’ 4 L f ’ ) ; ¥
L e X . b \ L
3 '-.l l;r § W i
t . # J"_ i 4 1 "
‘ 1 ] “ 4 ] 4 ] v >
i ¢ ",'& - 5 . Y 1 : . & i ) . ' : : > o
‘| 2 \ Y e 8 . . A e ‘
. -' ' ! - \ ' . th Vil WS AR i W
‘ I 4 ' . L 1 % \ L L by # L it
¢ ! ‘ g | . " " \ " <
2 ' R R AN TR A Y ; ; L il e o !
L [ Ep ik ! ) i U 1 1 L ) | XL A ' t' i I". .. % 4 ,
i " _ X " Image ©,2022 Maxar Tiechnologies s " W L £
AS i \ ’ v \ b b L =t f ' 1 ' ! .‘
s v ¥ 54 ¥ AT - . L 3
" A L1 g 7 s b 8 Ok L 8 ; ‘] ;T ] i " h ¥ y "'- b
U SRR AN Bk RN SRR T T N Soogle =ar
i r M i b ; ' ] ¥ " 3 » 1 s '
- . 19 . W6 TR R : _ 2t g M
_ ’ ._ : , \ v Ok ! 5 " . . LF
3 ? 'I.. .'{ ’ : %l . “ " . . L It L - . < I y 1S | . ~(

Imagery/Date:(1/24/2015' 14°16;34.45: NI 74°25! 43 41“ E elev 4m eye alt 2.02 km



W
L

. :
Honnavara Port b
e \

Sharavati River Bridge

\
L
\®
% N

iIPtoposed New Honnavar Port

Image © 2022 CNES / Airbus

Google Earth

@| 1985 | Imagery Date: 2/28/2017 14°15'51.94" N 74°25'41.85"E elev Om eyealt 2.02km ()




=

\;L

QM G neral Tradm'g ‘

P

'a 3 g *‘ 7 =
‘ﬁmha Shop - s DO
» Y BTk e Xy

-(‘--'*

Image © 2022 Maxar Technologies

Google Earth

p 1985 Imagery Date: 1/31/2019  14°15'50.80" N 74°26'17.59"E elev 1m eyealt 1.51km ()



A 10[2020_ —
' 2022

© sharavati River Bridge

E,

Kasarkod?aaaidind

ﬁcovemmeﬁ !finde rgarx;len
. 4 t .

Image © 2022 Maxar Technologies

Google Earth

@[ 1985 ‘ Imagery Date: 10/8/2020 14°16'54.83"N 74°26'11.39"E elev Om eyealt 1.51km ()



- g
3 e
2% ) —
4 3 rd N
£ 1
T T R I T TSN &) Sharavati River Bridge :
5 RS TP L S D -
; — |
\

fﬁ"f’-éé. - "I}. '- . l. =
Lalitha Shop

¢

Image © 2022 Maxar Technologies

Google Earth

@‘ 1985 Imagery Date: 12/16/2020 14°16'18.80"N 74°25'46.77"E elev 9m eyealt 1.51km ()



A X

2/2003
T T ITE T lm 'l

> 8
'y . "
S

Y

it ‘{ﬂ-“rth‘ ) " e_ ad '_ - _.'-

T R ¥ Y i
‘
’?g" -

5 J
., ,,

: § . - ...: 4 ~
f 4
’

Sridevimultispe” .ah¢y. Hospltal

The bank of the
river along
Honnavar side is
protected with sea
wall and a black

topped road that This is the
leads to a creek Image © 2022 Maxar Technologies commercial Wharf

Image Landsat / Copernicus _
located further Google E3 mm
North. . .

Imagery Date: 2/26/2003  14°16'43.84"INra74°26'21:58"E elev 1m eyealt 1.10km ()

Gover|

Eastern side of
river Sharavati -
Honnavar side.



No single lane, black tarred mortorable road
existed before January, 2022 on Kasarkod seashore
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Fish drying area at Kasarkod seashore before the
illegal road encroached on it
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Construction of a completely new road on the
Kasarkod seashore and Turtle Nesting Ground
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Fisherwomen in peaceful protest on 24th January 2022
requesting to see permission documents for the new road.

Fish drying area where the illegal new road on the seashore
has been undertaken. No existence of a black tarred single lane
road to be seen.

i

f"\. :
Z 24 -Jan- 2022

The children from the community requesting the local Police Department
to show permissions for the illegal road.

16-Jun-2022
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are a) 140 16" 35.2”N, 740 26" 29.8”E b) 14° 16" 46.2”"N, 749 26" 21.3”E . It was found
that the proposed area falls in CRZ-II as per coastal zone management plan. The
extent of the project is 60mtr from river in length and located 155mtr from HTL of
the river.

The regional Director (Env) has submitted application in the prescribed format,
checklist and declaration, approved CRZ map and Google map, site inspection
report and proceedings of DCZMC meeting held on 19.06.2015.

As per the provisions under Para 3 3 (iv) (a), Para 8 II.CRZ-II (i) & (ii) of CRZ
notification 2011.

The Authority after discussion and deliberations decided to issue NOC for
reconstruction/improvements of Honnavara Port Road, as per the recommendation of the
DCzZMC.

11.4.61 Request for CRZ clearance for reconstruction/improvements of Kasarkod
Tonka Fishries Link Road in Honnavara Taluk (FEE 382 CRZ 2015)

Issue of CRZ clearance for reconstruction/improvements of Kasarkod Tonka
Fishries Link Road in Honnavara Taluk. The proposed site was inspected and the
G.P.S readings are a) 14° 16" 37.4”"N, 74025 44.3”"E b) 14°16" 34.2”N, 74025’ 39.3”E
It was found that the proposed area falls in CRZ-III as per coastal zone management
plan. The extent of the project is 90mtr from river & 200mtr from sea in length and
located 35mtr from HTL of the Sea.

The regional Director (Env) has submitted application in the prescribed format,
checklist and declaration, approved CRZ map and Google map, site inspection
report and proceedings of DCZMC meeting held on 19.06.2015.

As per the provisions under Para 3 (iv) (a), Para 8 CRZ-III A (iii) (j)of CRZ
notification 2011.

The Authority after discussion and deliberations decided to issue NOC for
reconstruction/improvements of Kasarkod Tonka Fisheries Link Road, as per the
recommendation of the DCZMC.

11.4.62 Request for CRZ clearance for reconstruction/improvements of road from
N.H. 17 Kasarkod Bunder Road in HonnavaraTaluk. (FEE 383 CRZ 2015)

Issue of CRZ clearance for reconstruction/improvements of road from N.H. 17
Kasarkod Bunder Road in Honnavara Taluk. The proposed site was inspected and
the G.P.S readings are a) 14° 15" 56.1”N, 740 25" 59.3"E b) 14° 16" 17.2”N, 740 25
554”E . It was found that the proposed area falls in CRZ-III as per coastal zone
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Proceedings of the 11th meeting of Karnataka State Coastal Zone Management
Authority (KSCZMA) held on 15t October, 2015 at Jungle Lodges and Resorts,
Devbagh, Karwar, under the Chairmanship of Additional Chief Secretary to

Government, Department of Forest, Ecology and Environment.

Members present: As per the list enclosed.

The Chairman welcomed the members present. All the files were placed before
the Authority for perusal and the subjects were deliberated as per the Agenda.

11.1 Confirmation of the proceedings of the previous KSCZMA meeting held on
11.08.2015.

The proceedings of the previous KSCZMA meeting held on 11.08.2015 were
read out. The proceedings were confirmed as there were no comments or

amendments received from the members.

11.2 Action Taken Report on the proceedings of the previous KSCZMA meetings
held on 11.08.2015. (Annexure-1).

Action Taken Report at Annexure - I was perused and the Authority noted the
action taken.

11.3 Preparation of State Coastal Zone Management Plan:

Regarding preparation of Coastal Zone Management Plan (CZMP) by National
Centre for Sustainable Coastal Management, Chennai, Special Director &
Scientific Officer (Grade-1) concerned visited Chennai on 9t and 10t of
September, 2015 along with the Regional Director (Environment). Demarcated
HTL have been examined by the team and some doubts expressed by the
institution were clarified by the state officers. Then the institution requested to
furnish the following information needed to complete the work:

e C(Cadastral maps in Shapefile format (CAD format already submitted by
the state)

e Hard copies of 1991/1996 CZMP maps preferably on 1:25,000 scales, if
available, otherwise on 1:50,000 scale.

e Boundaries of Corporations / Municipalities / other urban bodies of all
coastal districts of Karnataka, preferably in Shapefile format, otherwise,
hard copy maps.

It was informed by the Regional Director (Env), Mangalore and Udupi that all
the informations have been sent to Chennai. Whereas, Regional Director
(Environment), Karwar have sent only concerned maps but yet to furnish other
details to NCSCM, Chennai.

During the discussion prof. V. Sreedhara Scientist, Remote sensing application
Centre informed the meeting that village maps in shape file format are available in
Remote sensing application centre. Under the circumstance the Authority directed to
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management plan. The extent of the project is 215mtr from sea in length and located
40 mtr from River & 310 mtr from HTL of the Sea.

The regional Director (Env) has submitted application in the prescribed format,
checklist and declaration, approved CRZ map and Google map, Site inspection
report and proceedings of DCZMC meeting held on 19.06.2015.

As per the provisions under Para 3 (iv) (a), Para 8 CRZ-III A (iii) (j) of CRZ
notification 2011.

The Authority after discussion and deliberations decided to issue NOC for
reconstruction/improvements of road from N.H. 17 Kasarkod Bunder Road, as per the
recommendation of the DCZMC.

11.4.63 Request for CRZ clearance for reconstruction/improvements of
Koppadamakki Moolekeri Fishries Link Road in Honnavara Taluk (FEE 384 CRZ
2015)

Issue of CRZ clearance for reconstruction/improvements of Koppadamakki
Moolekeri Fishries Link Road in Honnavara Taluk. The proposed site was inspected
and the G.P.S readings are a) 14° 08" 23.9”N, 740 29" 02.7”E b) 149 09" 05.1”N, 740 28’
53.2"E . It was found that the proposed area falls in CRZ-I & CRZ-III as per coastal
zone management plan. The extent of the project is 470mtr from
sea in length and located 380mtr from HTL of the Sea.

The regional Director (Env) has submitted application in the prescribed format,
checklist and declaration, approved CRZ map and Google map, site inspection
report and proceedings of DCZMC meeting held on 19.06.2015.

As per the provisions under Para 3 (iv) (a), para 8 CRZ-I (ii) (b) and Para 8 CRZ-
IIT A (iii) (j) of CRZ notification 2011.

The Authority after discussion and deliberations decided to issue NOC for
reconstruction/improvements of Koppadamakki Moolekeri Fishries Link Road, as per the
recommendation of the DCZMC.

11.4.64 Request for CRZ clearance for reconstruction/improvements of Jefree Kavane
Nakuda Mohalla Fishries Link Road in Honnavara Taluk(FEE 385 CRZ 2015)

Issue of CRZ clearance for reconstruction/improvements of Jefree Kavane
Nakuda Mohalla Fishries Link Road in Honnavara Taluk. The proposed site was
inspected and the G.P.S readings are a) 14° 11" 33.9”"N, 740 28" 02.6"E  b) 14° 11
30.0"N, 74028 04.0”"E . It was found that the proposed area falls in CRZ-III as per
coastal zone management plan. The extent of the project is 20mtr from sea in length
and located 10mtr from HTL of the Sea.
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11.4.71 Request for CRZ clearance for reconstruction/improvements of road from
Kasarkod Beach Road in Honnavara Taluk(FEE 392 CRZ 2015)

Issue of CRZ clearance for reconstruction/improvements of road from Kasarkod
Beach Road in Honnavara Taluk. The proposed site was inspected and the G.P.S
readings are a) 14° 15" 53.3”N, 740 26" 02.2”E b) 149 15’ 56.1”N, 740 25" 59.3”E. It was
found that the proposed area falls in CRZ-I and CRZ-III as per coastal zone
management plan. The extent of the project is 260mtr from sea in length and located
220 mtr from HTL of the Sea.

The regional Director (Env) has submitted application in the prescribed format,
checklist and declaration, approved CRZ map and Google map, site inspection
report and proceedings of DCZMC meeting held on 19.06.2015.

As per the provisions under Para 3 (iv) (a), para 8 CRZ-I (ii) (b) and Para 8 CRZ-
IIT A (iii) (j) of CRZ notification 2011.

The Authority after discussion and deliberations decided to issue NOC for
reconstruction/improvements of road from Kasarkod Beach Road, as per the recommendation
of the DCZMC.

11.4.72 Request for CRZ clearance for repairs and maintenance of Bridge at Gorte
Kulsanagadde Nala in Beleke GP of Bhatkal Taluk(FEE 393 CRZ 2015)

Issue of CRZ clearance for repairs and maintenance of Bridge at Gorte
Kulsanagadde Nala in Beleke GP of Bhatkal Taluk. The proposed site was inspected
and the G.P.S readings are 130 55" 39.2”N, 740 35" 04.9”E. It was found that the
proposed area falls in CRZ-III as per coastal zone management plan. The extent of
the project is 240 mtr in length from HTL of the Sea and 02 mtr from creek.

The regional Director (Env) has submitted application in the prescribed format,
checklist and declaration, approved CRZ map and Google map, site inspection
report and proceedings of DCZMC meeting held on 19.06.2015.

As per the provisions under Para 3 (iv) (a) and Para 8 CRZ-III A (iii) (j) of CRZ
notification 2011.

The Authority after discussion and deliberations decided to issue NOC for repairs and
maintenance of Bridge, as per the recommendation of the DCZMC.

11.4.73 Request for CRZ clearance for repairs and maintenance of Mundalli Port
Road in Bhatkal Taluk(FEE 394 CRZ 2015)

Issue of CRZ clearance for repairs and maintenance of Mundalli Port Road in
Bhatkal Taluk. The proposed site was inspected and the G.P.S readings are a) 130 57
447"N, 740 32 28.4”E  b) 130 57" 52.3”N, 740 32" 23.02”E. It was found that the
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1) Form-1 & Prefeasibility report

2) Sand bar maps and Assessment details chart

3) Report on sand bar removal from rivers of Uttar Kannada District prepared by Prof. SG
Mayya, the chairman of Civil Department NITK Surathkal.

4) District Sand Monitoring Committee (CRZ) meeting proceedings dated 09/10/2015.

5) DCZMA meeting proceeding dated 19/10/2015

11.6.3 In the above KSCZMA meeting it was discussed to implement the submission
of online application for proposals requiring CRZ clearance as adopted in the
case of EC clearance and FC clearance in MoEF. It was decided to create a web
portal by consulting experts. It was also decided to adopt the on-line application
system from the next financial year. In this regard Special Director is directed to
take action to consult e-Governance Department to take the help required to
develop the web portal.

The meeting ended with thanks to the Chair.

Sd/ -
(M. MADAN GOPAL)
Additional Chief Secretary to Government,
Forest, Ecology & Environment Department
&
Chairman, Karnataka State Coastal
Zone Management Authority.

No. FEE 236 CRZ 2013

Special Director (Technical Cell) &
Secretary, KSCZMA
Forest, Ecology and Environment
Department.
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Meeting of the 11th Karnataka State Coastal Zone Management Authority
(KSCZMA) held on 15t October 2015 at 11.00 AM at Jungle Lodges and Resorts,
Devbagh, Karwar

LIST OF MEMBERS/OFFICERS PRESENT

1. | Sri M. Madan Gopal, IAS.,

Chairman, KSCZMA &

Additional Chief Secretary to Government,
Department of Forest, Ecology & Environment, In Chair
M S Building, Bangalore - 560 001

2. | Additional Chief Secretary to Government,

Tourism Department,

Vikasa Soudha Bangalore. Present
(represented by Assistant Director, Tourism Department,

Karwar ).

3. | The Additional Chief Secretary to Government,
Industries and Commerce Department,
Vikasa Soudha, Bangalore Absent

4. | Principal Secretary to Government,
Animal Husbandry and Fisheries,

Vikasa Soudha, Bangalore. Present
(Represented by Deputy Director of Fisheries, Karwar. )

5. Sri. Ramachandhra, IFS,

Secretary to Govt. (Ecology & Environment)
Forest, Ecology and Environment Department Present
Bangalore- 560 001.

6. | Sri. S.Shanthappa, IFS.,
Member Secretary,
Karnataka State Pollution Control Board, Present
No. 49, Parisara Bhavan, Church Street,
Bangalore- 560 001.

7. Director General,

Environment Management and Policy Research Institute
(EMPRI),

‘Hasiru Bhavana', Doresanipalya Forest Campus, Absent
Vinayaka Nagara Circle, J. P. Nagar, 5t Phase, Bangalore-
560 076.

8. | Dr. V. Shreedhara
Scientist,
Karnataka State Remote Sensing Application Centre, Present
KSRSAC,

Department of IT, BT, S&T, 6th Floor, Multi Storied
Building,

Bangalore- 560 001.
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Dr. B.K. Shivaprasad Rai,

Consultant Surgeon and former Commandant of Home

Guards,
Shourya, Martin Pais Road, Hat Hill,
Bejai Post, Mangalore-575004.

Absent

10.

Dr. Subba Rao,

Professor Department of Applied Mechanics and
Hydraulics,

National Institute of Technology, Karnataka,
Suratkal, Mangalore.

Absent

11.

Dr. Gangadhara Gowda

Professor and Head,

Aquatic Environment Management Department,
College of Fisheries, Mangalore.

Absent

12.

Dr. K.S. Jayappa

Professor,

Department of Marine Geology,
Mangalore University,

Mangala Gangothri, Mangalore.

Absent

13.

Sri O.Palaiah, IFS.,

Special Director (Technical Cell)

and Secretary,

Karnataka State Coastal Zone Management Authority,
Forest, Ecology and Environment Department.

Present

Invites Present:

14.

Regional Director (Environment),

Forest, Ecology & Environment Department,
Corporation Commercial Complex,

I Floor, Lalbagh, Mangalore-575 003.

Present

15.

Regional Director (Environment),

Forest, Ecology & Environment Department,
1st Floor, C Block, Rajathadri,

District Administrative Centre,

Manipal- 576104, Udupi District.

Present

16.

Regional Director (Environment),

Forest, Ecology & Environment Department,
Meera Building, I Floor, Kajubagh, Karwar,
Uttara Kannada District.

Present

17.

Deputy Commissioner, Karwar,

Present

18.

Chief Executive Officer,
Zilla Panchayat, Karwar.

Present
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19.

Technical Assistant O/ o Executive Engineer Public Work
Department. Division, Karwar.

Present

20.

Sri N.M.P. Kalas AEE O/o Assistant Executive Engineer,
EE Sub Division, Ankola.

Present

21.

Sri M.S. Naik, AE
Public Work Department,
Sub - Division, Honnavar

Present

22.

Sri Shashikant J. Kolekar
Executive Engineer,
Public Work Department,
Kumta,

Sub - Division.

Present

23.

Sri H.M. Harish
Executive Engineer
Public Work Department, Mangalore Division.

Present

24.

Sri Ratnakar,
Assistant Engineer,
Public Work Department, Sub-Division, Mangalore

Present

25.

Sri Ashok Kumar S.
Assistant Engineer
Public Work Department, Sub-Division, Karwar

Present

26.

Sri T. Mahanthesha
Deputy Director
Department of Mines & Geology, Karwar.

Present

27.

Sri Annappa A.K
Executive Engineer,
Small Irrigation Division Sirasi ------

Present

ok Mk HH
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11th KSCMZA Meeting - 15th October 2015 R

CRZ Applications and approvals sought for reconstruction/improvement of existing roads in Kasarkod + GPS Points in CRZ application as in Meeting Minutes
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(Types and Translated copy from Kannada)
Office of the Gram Panchayat - Kasarkod
Honavar Taluk ( District U K)
23-05-2022

To,
1. Director- Ports, Honavar
2. Assistant Chief Executive , Ports Division Honavar

Respected Sir,

Subject: Kasarkod Village Panchayat Tonka - 1 and 2 beach persons “Shri Ramesh Thimappa
Naik, Shri Jagadeesh Thimappas Naik representing certain Shri Chakra Exim” have started to
undertake building of a road without any pre-approved work order from the government
representatives/ government officers instruction and hence request to take action.

Reference:
1. Shrimati Preethi Ganesh Tandel (Member of Gram Panchayat) kasarkod Tonka - 1 ‘s
letter dated 23-05-2022
2. Tonka - 1 common citizens complaint letter & request dated 23-05-2022

Regarding the subject above and reference letter (1) and the road abutting the Tonka-1 and
Tonka 2 areas,we, the Gram Panchayat of Kasarkod invited your respected self by visiting you
in person for a meeting on 03-02-2022 to inspect the area, road Proposed so we could provide
you with the details of the ground reality. However you did not come to the meeting in spite of
our repeated requests and we deeply regret & feel that you neglected us, the local people’s
voices and the people of this village feel ignored and that you have neglected us.

Now we bring to your attention that persons “Shri Ramesh Thimappa Naik, Shri Jagadeesh
Thimappas Naik representing certain Shri Chakra Exim” have started to undertake building of a
road at the side of the sea (beach side) without any pre-approved work order from any
government agency or representatives/ government officers instruction. Hence they are violating
all rules and also without permission front his Gram Panchayat laying the road with no
permission at all from any local governing body.

Hence the road is being built & concretised against all rules and it is illegal without any
permissions from the local government bodies and this has in turn caused immense distress to
the common people of the village (who are fisher folks) and their families. The issues faced by
people are many and hence we the Panchayat and the citizens are writing to you to request you
to immediately issue an order to stop the work being done for building the road illegally with no
permission since the area also comes under your jurisdiction. In case permissions have been
provided to “Shri Ramesh Thimappa Naik, Shri Jagadeesh Thimappas Naik representing certain
Shri Chakra Exim” , immediately and latest 3 days of receipt of this letter, kindly provide a copy
of the permissions granted for construction of this road and the work order related and also
issue order to stop the work immediately.

Copy to : Shrimati Preethi Ganesh Tandel, Panchayat Member file of Panchayat
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7096/IN/2022 Case / File No 543/10/16/2022

PEACEFUL PROTESTORS Registration Date 09/05/2022

Action List (Click on Action given in blue color to view details)

Action No.  Action Authority Action Date

3 Conditional Summon THE DEPUTY COMMISSIONER 12/09/2022
2 Additional Information Called for THE SUPERINTENDENT OF POLICE 19/07/2022
1 Action Taken Report Called for THE SUPERINTENDENT OF POLICE 09/05/2022

Expand All Action List

Action
Action : Conditional Summon(Action No 3)
Action Date 12/09/2022
Authority THE DEPUTY COMMISSIONER,

Procceeding

Instant complaint relates to allegation of physical assault, false implication and forced picking up of protestors viz fisherfolk
community, who were allegedly peacefully protesting against the construction of a road for the project- Honnavar Ports Pvt. Ltd.
(HPPL) on the Kasarkod Beach, Taluk Honnavar , District-Uttara Kannada , Karnataka on 24.1.2022. It is stated that protest was for
the reason as that road will have serious implications for the livelihood and health of these fisherfolk communities and will ultimately
leads to their displacement, ecological destruction and endangers the Olive Ridley Turtles that nest on the beaches of Kasarkod Tonk.
The intervention of the Commission has been sought for independent enquiry, action against delinquent police officials and rational
decision in view of concern of fisherfolk community by the District/State administrative authorities. Taking cognizance on 09.05.2022,
the Commission directed the Superintendent of Police, North Kannada and Deputy Commissioner, North Kannada Karnataka to
submit an action taken report within four weeks. The Commission observes that despite direction and reminder dated 19.7.2022, the
said authorities have failed to submit the requisite report till date. Taking serious view of the same, the Commission directs its Registry
to 1ssue summons to the Superintendent of Police & Deputy Commissioner, North Kannada Karnataka, u/s 13 of the Protection of
Human Rights Act, 1993 to appear before the Commission on 28.10.2022 along with requisite action taken report / additional reports.
Should however the requisite reports be received by the Commission on or before 21.10.2022, the personal appearance of the
concerned authorities shall stand dispensed with.

Complaint
Diary No 7096/IN/2022 Section M-4
Language ENGLISH Mode HRCNET/ONLINE
Received Date 06/05/2022 Complaint Date 06/05/2022
Victim
Victim Name PEACEFUL PROTESTORS Gender Unknown
Religion Unknown Cast Unknown
Address KASARKOD TONKA, HONNAVAR TALUK, UTTARA KANNADA, KARNATAKA
District NORTH KANNADA State KARNATAKA
Complainant
Name HENRI TIPHAGNE
Address NO. 555, WEST CROSS 4TH STREET, K.K. NAGAR
District MADURAI State TAMIL NADU ( 625020 )
Incident
Incident Place KARNATAKA Incident Date 24/01/2022
Incident Category VICTIMISATION
Incident District NORTH KANNADA Incident State KARNATAKA

Incident Details
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